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[Mr. Speaker]

given permission to any other motion.
You may write to me ten times, Unless
I give you the permission, ‘how can you
move it 7 Why do ail of you get up when
there is no intimation from you 7 Why
do you all get up when you do not know
whether your metion has been permitted
to be moved or not. Do not do that,

" 12.39 hrs.

RE DISTRIBUTION OF ALLEGFDLY
OFFENSIVE CALENDARS TO
M. Ps.

SHRI S. A. SHAMIM (Srinagar) :
May I raise the privilege motion ?

MR. SPEAKER : There is no privilege
motion at alll You cannot move that.
You may only make a submission.

Shri S. A. SHAMIM : Let me make a
submission. And let this House decide
whether there is privilege involved.

MR. SPEAKER : There is no guestion
of the House deciding about that. Please
do_not do that.

SHRI S. A. SHAMIM : 1t is a question
of privilege. If that is not a question of
privilege, you may decide about that.

MR. SPEAKER : If somebody had
distributed calendars, how can this be
considered as & breach of a privilege of this
House ?

At the niost, “fie can invite the attention
of the House toit. Itis nota question of
breach of privilege. No, 1 am not allowing
it

SHRI S. A. SHAMIM : An objectionable
calendar is  being distributed among
Members of Parbament and it continues
to be distributed .

MR. SPEAKER : By whom 7
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SHRIS. A.SHAMIM : By the Parfimment

Secretariat.

I want the entire House to see this calendar
published by the Punjab Government.
It is highly offensive anrd highly communal,
We have a National Integration Council
and we are celebrating the 800th anniversary
of Baba Farid. But this is the calendar
which is being published and it is being
circulated by the Parliament Secretariat.
This is published by the Punjab Govem-
ment. | would like the House to know what

this calondar contans. Aa offence under
section 153 IPC is being committed
in the House..... ...

MR. SPEAKER : 1 do not know if there
is anything wrong with it.

SHR1 5. A. SHAMIM : It is a question
of exposing scenes fthe thas,

SHRI PILOO MODY (Godhra) : Are
you situng in judgememt on what is
happening 7 Otherwise, why should you
say (hat you do not sce anything wrong
with it 7 I sec plenty of wiong with il

SHRI S. A. SHAMIM : Kindb allus
me to make my submission. You will
have to sce this before you devide.
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MR. SPEAKER : | have not atiowed
it today.

SHRI K. LAKKAPPA (Tumkur) : H
only pertains to the Punjab Goverpment.
He has not raised any issue which s relevant
for being discussed here,
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" MR. SPEAKER : What is it that- has

" “happened ‘in this House if mhhu is
.'Hﬂ. t!utﬂ!mted outside. :

'SHRU S, A. SHAMIM : What  has

through the Parliament Secretariat.

SHRI H. N. MUKERIJEE (Calcutta—
North-East) : I Parliameent Secretariat
inadvertently distributes to Members of
Parliament a blatantly communal document
with iHustrations in a spirit which goes
entirely against national integration, surcly
it is a matter of which the House should
take note and it should stop that practice.

MR. SPEAKER : So many things come
and they are sent for distribution, like
calendars and diaries elc.

SHRI 5. A. SHAMIM : Not 50 many
things. The  relevant  Direction is
Direction No. 125, under which only certain
specified things can be circulated. This
is not a post office for any private agency.

SHRI INDRAJT GUPTA (Alipote) :
It is & Government firm.

SHRI SHYAMNANDAN MISHRA
{Begusarai) : 1 want to make a submission,
First of all, we would like to know what
the complaint exactly is so that we as a
Housé may be in a position to know whether
8 breach of privilege has occurred or
. SHRI S. A SHAMIM : Why dom't you
permit me (o explain about the breach of
M?Mklfwmﬂ

MR. SPEAKER : I hive not allowed
_um__w T had calied the Law

_ mmmmm msua,\
The peint '_“'Mtnhm.mof
“the’ Foule wants 1o submit that
'IM:JMMWW

w7 m' Wmd cmmx 13, 1896 wu)

Maﬂlﬂﬁlﬂ
o MPs,

Hmuwouldmwknowwtmntbe'
offence that tams been  commitied,
so that the House may be in & position
to make up its mind on whether a breach
of privilege has mmdormt.%y
are you depriving the Members and sub-
sequently the Housc of the right to know .
whel!nrahmchofmwlephumﬁ
ornot ?

MR. SPEAKER : Let him phease sit
down. Some calendar is being circulated
and that is all.

SHRI S. A. SHAMIM : Not sonie
calendar. But it is a Government publi-
cation, which is highly communal.

MR. SPEAKER : All right, it 'is &
Government publication. Whether it is
within the proper limits or not, it is distri-
buted to the Members, and the hon. Member
can make a submission but not on a point
of privilege.

SHRI S. A. SHAMIM : Picase allow
me to make my submission. Why don't
you allow me ?

MR. SPEAKER
today.

: 1 do mot allow it .
I have not aliowed anything today.

SHRI S. A. SHAMIM : It continues to
be distributed by the Parliament wn..

MR. SPEAKER : Will he hndl:r sit
down now 7 ltuwnoullowadmynmﬁm
today.

SHRI S. A. SHAMIM : I submit that
uwdhmumoflhcmmhenopped
rorthembmgu“mﬁmlbmhew
your mind. :

.MR.SFEAV.EE:TMM . be
considered.
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SHRI S. A. SHAMIM : The Punjab
Government which has printed it is
ashamed of its publication and says this
is objectionable. But you in your wisdom
say that there is nothing objectionable in
this.

MR. SPEAKER : Please it down, I
have seen these pictures. I have seen 2
ot of them in Punjab, not only in calendars
produced by Government, but cverywhere,
in museums, in colleges and achools.
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fo MPs.
SHRI JYOTIRMOY BOSU : Shame.

MR. SPEAKER : There is no question
of shame.

SHRIS. A. SHAMIM ; This is maligning
& particular community. This Is preaching

MR. SPEAKER : Please sit down. Do

nof talk like that.

SHRI JYOTIRMOY BOSU: You should
make an observation condemning this.

MR. SPEAKFR : 1 have nothing to say
on it. But it needs examination.

SHRI S. A, SHAMIM : Do you give
me the right (o raise this issue later ?

SHRI INDRAAT GUPTA : On the
bottom of the sheet of this calendar, it is
clearly written that s produced by
the Punjab Government Co-operative
Marketing Federation.

SHRI 5. A. SHAMIM : The Joint
Secretary, Development, has published
it.

SHRI INDRAJIT GUPTA : First of
all, there must be pictures like this in
muscums and other places,

MR. SPEAKIR : Yes.

SHRIINDRAJIT GUPTA : But the fact
remains—you have seen these pictures—
that they are pictures of all sortc of alleged
gruesome and ghastly atrocities committed
by a particular community against & parti-
cular community. Do you think that it
is right for such pictures to be incorporated
in a calendar and that calendar to be
distributed through your office 1o all the
MPs ? Why should that be done %—Just
to hurt the susceptibilities of some people
against others 7 1 goes against the whole
secular concept and atmosphere.
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MR. SPEAKER . It 1 not a queshion
ke that. Many things, hke calendars,
diames and other things come When,
of course, a Government sends these things,

there & bound to be no suspicion about
it

SHRI INDRAJIT GUPTA

It s very
bad

MR SPFAKER But one thing i1s very
clear  Besides this, there are some pitures
about the fight aganst the Briish There
15 the Panya Sahtb  There are also pictures
of fight against the tyranny of some Mog-
hu! rulers or others

SHRI S A SHAMIM [ am afraxd you
are lending justification to it (Interruprions}

MR SPEAKIR  After all thev are
there They are hwtorical reproductions
Tomorrow you will say that there are many
places in Delhi, why are they standing there
as permanent rerminders of certain tyranny ?
The case 18 not like that and so umple

SHRI § A SHAMIM Does it mean
that history is to be wrntten hike this *

MR SPEAKER It 1s a few individuals
not the whole commumty We are ven
proud of our good relations with Mushm
community but not tyrants Why identify
comroumty with them ?

THF PRIME MINISTER, MINISTFR
OF ATOMIC ENERGY, MINISTER OF
FLECTRONICS AND  MINISTER OF

SPACE (SHRIMAT! INDIRA GANHDI)
rose-—

SHRI A K GOPALAN (Palghat) It
15 net £ question of oaly a calendar being
distributed. There w no objection if a
calendar  is dutributed by the Secretariat
Bul the calendar that is destributed con-
Wine pictures which go agawst the policy
of Governmeat in regard 10 nalional nte-
gration and also communal harmony Tt

Re. Distribution of CHAITRA 13, 1896 (SAKA)
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shows two commumiwes fighing agmnst
each other Suppose ths calendar 15 hung
n a house where young boys see it, where
two communities are fighting agamnst
each other, not only fighting but brutality
18 beng committed What will be the
result ? The calendar s for secing, it will
be hung 1n a house and even children wall
wee that So the question 15 not that the
office here 1s distributing the calendars.
The question 15 what will be the effect
of this distribition of these calendars by
this Secretanat ® Will it not go against
the wvery pnnciple and poliies of the
Government when everv dav they are saying
that there must be national integration and
communal harmonv * That 15 the man
question

SHRI H N MUKFRIFE  rose—

SHRIMATI INDIRA GANDHI Why
should vou get up Mr Mukeryee * | had
got up, but in defercnce to Mr Gopalan,

I sat down The Speaker even looked
at me and ashed me to get up

Sir this s @ very delicate subsext, and, f
my hon friends opposite will excuse me,

1 think no useful p rpose will be served in
prolonging a dicussion on

SOME HON MIMBERS  Stop ot
{lnterruptiom)

SHRIMATI INDIRA GANDHI 1
may be mustaken, but I was told that the
dutnbution has stopped

AN HON MEMBER
ruptions)

No (larer-

SHRIMATI INDIRA GANDHI This
was the nformation which was gven to
me I it s incorrect, I shall look into 1t
agam.

SHRI PILOO MODY  And also dismiss
the person who gave you wrong information.
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SHRIMATI INDIRA GANDHI : The
hon. House is quite right in being concerned
about the pictures or written matters which
can hurt any one community or all
communities or anybody, and Government
certainly is not in favour of such things.
But some events are part of history. 1
do not say that they should be portrayed
or not, but we should also be able to see
them in perspective. 1 think that we should
8o train our children and our young people
as well as others not to get excited about
something that has happened long ago.

SHRI INDRAJIT GUPTA : Have you
seen the mctures ?

SHRI S. A. SHAMIM : Old men also
are excited.

SHRIMATI INDIRA GANDHI
right; old men also are.

SHRI INDRAJIT GUPTA : Historical
pictures should not have been  depicted
in this particular fashion. Please have
a look at them. (Interruptions).

MR. SPEAKFR : WIill you please listen
to the Prime Minister ?

SHRI JYOTIRMOY BOSU : Out of 12
pictures, seven are definitely bad. We
certainly welcome the other five pictures
which depict fighting  against British
imperahsm. (/nterruptions). Please have
a look at them.

SHRIMATE INDIRA GANDHI : 1
think that we are all aware of the sense of
the Houwe now, and we can take action
accordingly. No purpose will be served by
having a discussion here.

SHR! SHYAMNANDAN MISHRA :
The point is that it has aiready boen dis~
tributed. What do you say about its distribu-
tion by a State Governiment which Is an act
ageinst the policy of the Govermment
of India. What is the eflect of this?

(Interruptions),

: All
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SHRIMATI INDIRA GANDH! ! The
State Government may be mistaken. 1 am
not condoning thess piotures at ali, 1|
have strong feelings about pictirés, and 1
do not particularly like this type of pictuses,
but unfortunately in India—1 do not mean
just this particular calendar—such pictures
which are supposed 1o be realistic pictures,
as the hon. Speaker has said, are distributed
and they do exist. I am not condoning
them in any way, because my views happen
to be different. But we have 1o see the
matter in the context of what has been

happening in the country.

Now, the question is, (a) whether they
should have been disnibuted. That is
for the hon. Speaker to decide and take a
decision for the future on such distribution.

SHR1 SHYAMNANDAN MISHRA :
Such things arc there elsewhere also.

(Inrerruptions)

SHRIMAT] INDIRA GANDH]I : Else-
where—we should certainly look into it.
As [ said, I may have been given wroig
information, but [ was under the impression
that the distribution has been stopped.
If it has not been stopped, it will be looked
into. I should like to make one other
comment. The CGovernment of Punjab
might have acted unimaginatively but 1
do not think there was any deliberate in-
tention to hurt anybody or to go against our
secular policy. I must say the Punjab
Government 15 an entirely sscular Goverpe
ment and the Migistries are specially con-
cerned about the minorities.

SHR1S. A. SHAMIM : You arc actuatly
condoaning this, whatever you may say.

SHRIMATT INDIRA GANDHY : T am
not condoning it. I am mevely saying that
it i & delicate subject and let ur not say
something which may provoke other re-
percussions and reactions.  File is all Lam
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-nrhs;- 83 far . thu pmiomr ‘subject -is
- converned, * we can look into ‘it. um
dimudnnhuw!bmuownd
"-ltwmholookcdtmo. . -

" PROF. MADHU  DANDAVATE
(Rajapur) : Mr. Speaker, Sir.... ~

. (Imterruptions)

This i3 a different matter. I am raising
w else.

I have brought to your notice a very
sorious issue.

MR. SPEAKER : What is that ?

PROF. MADHU DANDAVATE : You
know that the Prime Minister is visiting
Poona on the 6ih of this month, One of
the Ministers of Maharashtra has declared
that when the Prime Minister goes to Poona
on th: 6th of this month, 5,000 Congress-
mmm should go to Poona with unbroken
bambr2s to beat the opposiiion. A report
which has appeared in 'Maratha' has
carried ths full facts of what he has said.

(Intecruptions)

This is dsitroying the freedom of organisa-
tion. We have no objection to the Prime
Minister going 1o Poona. She has the right
to express her views.

(mhu)
Bat, m uport says that 5,000 Congress-

m-nnhmid ‘0. t0 Poona with unbroken
hmb:ulobmtbcnmsajm

{ IWM)

MR. smm l'bludoumgmup
wmmm T-bave not allowed
any mﬂiun." M \iuimntom Mr,

_0’*” 0 Sl

Today, 30 many papers have been liid
on the Table of the Hotse: ‘l‘hhhonenwn .
This is an interesting report. A

MR. SPEAKER : No question of laying
it. 1 have not allowed it.

PROF. MADHU DANDAVATE : We
want protection, In the name of the Prime
Minister, some Minister should not say
sqmething.

(Interruptions) .

The Minister of a State Government
says that 5.000 Congressmen should go to
Poona 1o beat the opposition.

MR. SPEAKER : You cannot get up
abruptly and biing any maiter before the
House without previous notice to the
Speaker. Today, we have to hear Mr.
Gokhale.

ﬁqﬁuﬁ:uﬁuﬁwqﬁwuﬁwﬁ
¥t Ay S T A X A
({nmterruptions)

SHRIMATI INDIRA GANDHI : [
only want to draw your attention and the
attention of the hon. House to the threat
which was given by the Mayor previously,
before this reply was given. In the heat of
the moment and argument, the Minister
may have said something,

(Interruprions)

PROF. MADHU DANDAVATE : We
arc maintaining utmost restraint. The
Prime Minister has the right 1o express
her views in & public meeting. We do not
deay that right to the Prime Minister.

_ (Intesruptions)

MR. SPEAKER : After alt, the Speaker
matst have previogs intimation. Do not
get up sbruptly. 1 have no knowldge
sbout any motion. You get up lbﬂmﬂ!-
and then say something. -



